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But due to certain administrative pro-
blems this notification was rescinded 
through another notification of June, 
1981. .

There is n© ceiling stipulation in the 
earlier notification. Again, the middle 
sector units have taken advantage of 
th is lapse of the Government by going 
to  the High Court of Madras in writ 
on the T>lea that since there is no ceil-
ing now on the cottage sector, the 
middle sector units also become en-
titled to pay Rs. 1.60 per gross instead 
of the prescribed Rs. 4.50 per gross. 
The High Court has upheld their con-
tentions on 8-12-1981 with no right of 
appeal to the Government. The middle 
sector units pay only Rs. 1.60 per 
gross now, instead of Rs. 4.50 per 
gross which will result in a loss of 
excise revenue to the tune of Rs. 2 
crores a month, besides causing a 
serious threat to the very survival of 
7000 cottage units which will not be 
able to compete with the marketing 
competence of the middle sector units. 
The apprehension that the middle sec-
tor units may even claim refund from 
19-6-1980 may also become a reality 
in which case the Government would 
be losing nearly Rs. 40 crores in such 
a refund.

The absence of ceiling clause in the 
notification seems to have been 
brought to the notice of the Govern-
ment as early as September, 1981 and 
yet the Government did not take any 
action till the date of judgment of 
the High Court of Madras.

I  request the Government to issue 
a fresh notification re-imposing the 
ceiling of 120 million matches on the 
cottage sector match units.
<vi) Fac il it ie s  f o r  t h e  w o r k e r s  e m -

pl o y e d  IN BRICK KILNs IN DELHI.
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(vii) Dif f ic u l t ie s  o f  Pe o pl e  d u e  t o  

Empl o y e e 's  St r ik e  i n  B ih ar .
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(viii) ‘One  d a y  c e a s e  wo rk " c a l l  by  
. Co l l e g e  a nd  Un iv er s it y  Te a c h e r s

ALL OVER THE COUNTRY.

SHRI SATYASADHAN CHAKRA- 
BORTY (Calcutta South); Sir, the 
college and University teachers all 
over the country are observing one 
day cease work today, at the call of 
the All India Federation of University 
and College Teachers Organisations 
to press their National Charter of 
Demands, which include;

(1) Solution of problems of DPEs^ 
Librarians, Demonstrators, Assistant 
Lecturers, Cartographers etc., who 
have been long denied their dues.


